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'CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALPUR

Caravs Building, 15, Civil Lines, Post bag No. 0, JABALPUR- 482 001

Dated . \WT ¥R

........

Registration No. . Q‘QQ RN
: Q& nsS/ex

............................ [\ .WMM..................‘Applicam (s)

VERSUS
............................... Pyt SN Respondent (s)
........ \Qq Q? ... ..........passed by the Hon'ble

A copy of the ORDER dated
Tribunal in the above mentioned case is forwarded herewith for n
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ecessary action.
10.07+2008.

Applicant by Shri Se Ganguly on
pehal £ of Shri Manoj Sharmas

Regpondents py Shri SeAe pDharmadhl=
Karie
| 1+ is agreed py botn the counsel
that the [ontble ApeX court has issued
notices in 3LPs

in view of this the case® is
adjournecd sinedic with liberty o revive -
it afterthe BKX declsion in SLP.
g CaCe O the respondents' qumsel.

(Mukesh “Tufhar Gupta (L oiC« "JOSHL)
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